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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, PUNE
APPEAL No.145/2024(WZ)

Brijkishore Hargovind Agrawal & Ors. ... Appellants
v/s
Union of India & Ors. ... Respondents

|

.

Affidavit on behalf of Maharashtra Pollution Control Board i.e.

- ARIAL REG. Respondent No.2
Y NO. /; /4’ %

cate: MR DO (}o‘@% . I, R.U. Patil, Aged -Adult, Occupation-Service, the Sub-

Iiegional Officer of the Maharashtra Pollution Control Board at
Nagpur-I, having Office address at Udyog Bhavan , 5th floor , Near
Sales Tax Office, Civil Line , Nagpur - 440 00, do hereby state on

solemn affirmation as under :-

1. 1 am filing this Affidavit in compliance of the Order dated
24/7/2024 passed by this Hon’ble Tribunal.

2. 1say and submit that the Appellant Brijkishor Agrawal has filed
the present Appeal before this Hon’ble Tribunal for challenging
the Environmental Clearance (EC) dated 05.02.2024 granted by
the Respondent No.l-Ministry of Environment, Forest and
Climate Change (MoEF&CC), Government of India to the
Respondent No.3-M/s Adani Power Maharashtra Ltd. for
"Gondkhairi Underground Coal Mine" having production

P e capacity of 2.0/3.0 MTPA in the mine area of 862.00 Ha.
% \ located in Village- Gondkhairi, Tahsil- Kalmeshwar, Nagpur.



lima

3. I say and submit that MoEF & CC, Gol vide letter dated
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13.02.2023 has granted Terms of Reference (TOR

Respondent No.3-M/s Adani Power Maharashtra Lid. for
Project Gondkhairi Underground Coal Mine of 2.0 MTPA/3.0
MTPA (Normative/Peak) capacity in an area of 862 ha. at Kh.
No.9/5, Near Karli Lake, Tal : Kalmeshwar, Dist: Nagpur.
Accordingly the Respondent No.3-Project Proponent(PP) vide
le&ér dtd. 16.05.2023 has submitted an Application to the
Respondent-Board to conduct Environmental Public Hearing in
respect of the above project. The Respondent-Board vide letter
dated 24.05.2023 directed the Sub Regional Office of the
Respondent Board at Nagpur to conduct Public Hearing in
respect of the aforesaid project. A copy of letter 24.05.2023 is

annexed herewith as Annexure- I .

. I say and submit that subsequently the Respondent Board at

Nagpur vide letter dated 30.05.2023 requested to the District

Magistrate, Nagpur to suggest date, time and venue to conduct
Public Hearing in respect of the aforesaid project. In response
to the said letter, the District Magistrate, Nagpur vide letter
dated 07.06.2023 communicated the date, time and venue of the
Public Hearing for "Gondkhairi Underground Coal Mine”of the
Respondent No.3-Project Proponent. A copy of the letter dated
07.06.2023 is annexed herewith as Annexure — II.

. I'say and submit that thereafter the Respondent Board at Nagpur

published Notice for Environmental Public Hearing in the

Local Marathi News Paper Lokmat & in English National
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Newspaper Times of India-on 10.06.2023 in respect of the
aforesaid project. Copies of the Marathi and English Notices

are annexed herewith as an Annexure — I1I collectively.

6. I say and submit that in compliance of EIA Notification dated
14.09.2006, a Committee was constituted vide Office Order
dated 14.06.2023 comprising the Representative of the
Maharashtra Pollution Control Board i.e. Regional Officer-
Nagpur, Member and Sub-Regional Officer, MPCB, Nagpur-I,
Convenor under the Chairmanship of the District Magistrate,
Nagpur or his representative not below the rank of an
Additional District Magistrate, Nagpur. A copy of Office order
dated 14.06.2023 is annexed herewith as Annexure-IV.

7. 1 say and submit that the Respondent Board at Nagpur had
issued letters dated 09.06.2023 to all concerned Local Bodies
and Government Authorities to publish the notices of the
Environmental Public Hearing in respect of the aforesaid
project to be held on 13.07.2023 at 11.00 AM, at project site i.e.
Kh. No. 9/5, Near Karli Lake, Village-Karli, Tal. Kalameshwar,
Dist. Nagpur to be displayédﬁ on their réspective websites and
copies of the Environment Management Plan (EMP) of
Executive summary containing silent features of the project in
Marathi & in English languages were made available in various
Government Offices as well as Grampanchayat office prior to
30 days of conducting Public Hearing as per the EIA
Notification dated 14.09.2006 as amended on 01.12.2009

..... — issued by the Ministry of Environment & Climate Change,

o (o) \
Dist. Nagpur 2\ i
(M. dndiar—Z ﬁ’\)
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Government of India, New Delhi. A copy of the letter dated
09.06.2023 addressed to the Local Bodies / Govt Authorities is

annexed herewith as an Annexure-V.

The Respondent Board has displayed the Office Order
dated 14.06.2023 and Executive Summary in respect of public
hearing on MPCB Web Site of respondent Board.

. T say and submit that pursuant to the aforesaid Public Notices,
the Environmental Public Hearing was conducted under the
Chairmanship of the District Magistrate, Nagpur on 13.07.2023
at 11:00 am at Kh. No. 9/5, Near Karli Lake, Village-Karli, Tal.
Kalameshwar, Dist. Nagpur.

1t is further to submit that being a Member Convenor of the
Public Hearing, the Respondent-Board at Nagpur has
scrupulously followed the procedure of EIA Notification dated
14.09.2006 while conducting the Environmental Public
Hearing and after the hearing, the Minutes of public hearing
duly signed by the Chairman of the Public Hearing, copy of
Office Order, Video DVD and Photographs of public hearing,
list of participants, Newspaper Notices for Environmental
Public Hearing in English and Marathi and other relevant
documents pertains to Public Hearing dated 13.07.2023 were
submitted to the Ministry of Environment, Forest & Climate
Change Govt. of India vide letter dated 12.09.2023 for grant of

Env1r0nmental Clearance to the aforesaid project. A copy of



r_»r\ {f"“*‘b

e,

ist. Nangf )
(M.S. India)
gd. No. 1 6056

n 281 /202 “*f /

?

N
; < \;}r

N eE— ] —

1068

said letter dated 12.09.2023 is annexéa herewith as Annexure

-VL =

10.Accordingly, the Respondent No.1-Ministry of Environment,
Forest and Climate Change (MoEF&CC), Government of India
has granted Environmental Clearance (EC) dated 05.02.2024 to
the Respondent No.3-M/s Adani Power Maharashtra Ltd.

11.Hence this submission.

For énd on behalf of the
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MAHARASHTRA POLLUTIO

Phone : 24010437/24020781
1/24037124124035273 :

Fax. . &

Email
Vlsﬂ; At

Copy submttted for lnformatlon to:

Panel m’ respect of roposed'Gondkhan Underground Coal Mine (Kamptee Coalﬁeld) Vﬂlage--
Gondkhari, Tahsil-Kalmeshwar, Dist-Nagpur, Proposed by M/s. Adam Power Maharashtra
Limited (APML) Tahsil- Kalmeshwar stt-Nagpur Is:asbelow;

1) ~ Chairman
: 3
2) .
5 jRegionalO Member
3) .Sub Reglonal Ofﬂcer, M P C Board Nagpur— Convener
: Will work as: ' | S
The public h

be 'conducted in compliance witf '
which should be followed strlctl _durmg pubhw hearmg

The Members are. requested 1o make it: ccnvenient fo attend the Public Hearing scheduled :

on dtd. 13.07.2023, Time-11.00 A.M, at Kh.No.9/5, Near Karli Lake, Vill-Karli, Tal-
Kalmeshwar, Dist- Nagpur. Positively.

This office order issued with approval of Hon'ble Memiber Segretary
> ¢ ‘f/é

{Dr.J.B.Sangewdr)
Joint Director (WPC)

b

Distric Collector, Nagpur
Copy for Information & necessary actmn to:
1) Regional Officer, M, P. C. Board, Nagpur He is directed'to brmg the OM to notice-of District
Magistrate.

2) Sub Regional Offcer,M PO ‘Board, Nagpur-1, - He, is instructed to;e,nsure thatthe copies
are served to all concemed, :

3) EIC, M,.‘P,;C,fBOard_,‘Mu bai - For information & display on websxte Softcopy of Executsve:
Summary sent to EIC sec tion.
Copy to project proponent:
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| Anveruixa T
MAHARASHTRA POLLUTION CONTROL BOARD '

- Maharashtra, .

Phone No. 24010437 7 24020781 R Kalpt int 2°4
Visit us at 2 htp:/ fmpeb.gov,in o LT Si?n[: ;x\!*;;’té’: 'gtszcl c{rzro??{ d
Email : jdwaterdivision@mpeb, pov,in s No. §, In fan%of‘ Silon }((,:er::l
S .
T Sion (), Mumbai - 400 023,
i TN Sevviee 1 e Inty!!
No/MPCBAD(WPCYENV/PH/B- 23001 2-FT6-0060 Date: 12, 00,2023
/0872023
To,

Ministry of Environmont,
Forests & Climato Change Indlra Paryavaran Bhavan,
Jor Bagh Road, New Delhi-110 003,

Sub: Environmental Clearanca - Proceedings of Public Hearing in respect of
Proposed Gondkhari Underground Coal Mine {Kamptee Coalfield), Village-
Gondkhari, Tahsil-Kalmeshwar, Dist-Nagpur. Proposed by M/s, Adani Power
Maharashtra Limited (APML), Tahsil-Kalmeshwar, Dist-Nagpur, Maharashtra,

Ref: Sub-Regional Nagpur- letter dtd-22.08.2023 received on 08.09.2023.

Sir, :
., The Public Hearing for the Proposed Gondkhari Underground Coal Mine (Kamptee
Coalfieid), Wia:gg-Gondkham Tahsil-Kalmeshwar, Dist-Nagpur. Proposed by M/s. Adani Power
Mzharashira Limited (APML).Tahsif~Kalmeshwar, Dist-Nagpur, Maharashtra.

Environmental public hearing extended on dtd. 13.07.2023, Time-11.00 A.M, at

Kh.No.9/5, Near Karli Lake, Vill-Karli, Tal-Kalmeshwar, Dist-Nagpur, Maharashtra,
The minutes of the public hearing approved and duly signed by the Public Hearing panel along
with the proceedings are enclosed G

Minutes of public hearing duly signed by the Chairman of public hearing
panelin (English & Marathi)

b. Copy of Office Order :

c. Video DVD and Photograph of Public Hearing.

d. Listofparticipants, , i

e. Newspaper Notices for Environmental Public Hearing in English & Marathi.

B

This is submitted for further ‘necée,'saryiac:‘;tfdh' please,
Yours Sincerely,

Sy,
- -~ o0 DroJoB, Sangewar
Encl: As aboye  Jolnt Director (WPG)
Copy submitted for Information to: - |
The Member Secretary, MPCB, Mumbal, ;
Copy for Information & necossary actlion 1o e
1) The Regional Officer, MPCB, Nagpur, foe oo
~ 2) The Sub Regional Office, MPCB, Nagpur-l.

8) EIC, M.P, C. Board, Mumbal - For information & display of Minutes on website.

Copy to the applicant of tho project; e e ¥
M/s. Adani Power Maharashtra Limiled (APML),Tahsil-Kalmeshwar, DIt optin:




